IN THE HIGH COURT OF ORISSA,CUTTACK

Realisation of Court Fees received towards NOT READY

Certified Copy Applications

Date : 24.06.2026

3 I T T S N
No Applicant Application Fee to ba paid Status

|S.PATTNAIK |43599/2026(24.06.2026 |BLAPL/4948/2026 |10 | |
‘2 R PATHY ‘43604/2026‘24.06.2026 FAO/384/2009 ‘10 ‘ ‘c ‘
3 |U.CHHOTRAY |43623/2026|24.06.2026 |[WA/1603/2025 o | c |
4 |R PRADHAN [43631/2026(24.06.2026 |ABLAPL/8238/2025 |10 | c
5 |SK.AHESAN |43632/2026|24.06.2026 |CRLMC/1440/2026 |10 | c
6 |S.DAS 143635/202624.06.2026  |CMP/950/2026 0 | c
7 M.KAR 143643/2026(24.06.2026 |WA/448/2026 0 | c
8 |R.K.NAIK  |43646/2026|24.06.2026 |CRLMC/4060/2024 |10 | c
9 |PK MOHANTY [43671/2026(24.06.2026 |BLAPL/426/2026 |10 | c
10 |SP SAMANTA [43673/2026|24.06.2026 |BLAPL/4924/2026 |10 | c
11 |DK JENA |43678/2026 |24.06.2026  [BLAPL/5496/2026 |10 | c
12 43689/2026 [24.06.2026 C)/17755/2026 |10 c
13 EEHgéA 43691/2026|24.06.2026 C)/18041/2026 |10 c
14 |B. DAS 143702/2026(24.06.2026  [WP(C)/18053/2026 |10 | c
15 |K.MANDAL  [43707/2026|24.06.2026 |TRP(C)/61/2026 |10 | c
16 |J BEHERA  [43715/2026|24.06.2026 |0JC/12994/2000 |10 | v
17 |S S PASAYAT |43717/2026|24.06.2026 |[WP(C)/18366/2026 |10 | v
18 |S S PASAYAT|43718/2026|24.06.2026 |[WP(C)/18373/2026 |10 | S
19 |S S PASAYAT|43720/2026|24.06.2026 |CONTC/2681/2026 |10 | v
20 |S S PASAYAT [43722/2026(24.06.2026 |WP(C)/18369/2026 |10 | v
21 |P C BEHERA [43725/2026|24.06.2026 |ABLAPL/6460/2026 |10 | v
22 |J BEHERA  [43726/2026|24.06.2026 |ABLAPL/2871/2026 |10 | v
23 |J BEHERA  [43728/2026(24.06.2026 |ABLAPL/2872/2026 |10 | S
24 |J BEHERA  |43730/2026|24.06.2026 |[WP(C)/20776/2025 |10 | v
25 |J P KAR 143731/202624.06.2026  |CRLMP/750/2026 |10 | v
26 |J P KAR 143732/202624.06.2026  [WP(C)/17955/2026 |10 | v
27 |A B MALLICK |43738/2026|24.06.2026 |WP(C)/18256/2026 |10 | v
28 |A B MALLICK |43740/2026|24.06.2026 |WP(C)/8494/2026 |10 | v
‘29 o R ‘43741/2026‘24.06.2026 WP (C) /35447/2025 ‘10 ‘ ‘U ‘

SENAPATI




30 |L D PANDA [43744/2026|24.06.2026 |[WP(C)/10665/2026 |10 | o
31 |P R SWAIN [43749/2026|24.06.2026 |TRP(C)/174/2026 |10 | o
32 |P R SWAIN [43751/2026(24.06.2026 |[WP(C)/16112/2026 |10 | S
33 |P R SWAIN [43753/2026|24.06.2026 |[WP(C)/1900/2026 |10 | o
34 |B. C. PUHAN|43755/2026(24.06.2026 |[WP(C)/18501/2026 |10 | c |
35 |B. R. DASH [43758/2026(24.06.2026 [WP(C)/18066/2026 |10 | c |
36 |S P SAHOO [43764/2026(24.06.2026 |CONTC/2909/2026 |10 | c |
37 |S K PARIDA [43773/2026(24.06.2026 |WP(C)/16834/2026 |10 | c |
38 ES;INATH 43787/2026 (24.06.2026 WP (C)/7234/2026 |10 c
SETHI

39 |H.K.DASH  [43790/2026|24.06.2026 |ABLAPL/6109/2026 |10 | c |
a0 WS MIHIR 143804/2026 |24.06.2026 e (C) /17183/2012 |10 c

41 |s C SAHANI |43807/2026(24.06.2026 |CMP/1073/2018 0 | CH
42 |A K BEHERA [43814/2026(24.06.2026 |WP(C)/6218/2012 |10 | c
43 |A K BEHERA [43815/2026(24.06.2026 |WP(C)/13719/2012 |10 | c
44 |A K BEHERA [43816/2026(24.06.2026 |WP(C)/6219/2012 |10 | c
|45 |[B.TRIPATHY [43817/2026(24.06.2026 |ABLAPL/6939/2026 |10 | c
46 |[B.TRIPATHY [43818/2026(24.06.2026 |ABLAPL/6934/2026 |10 | c
47 |A.K.ROUL  [43820/2026(24.06.2026 |ABLAPL/6946/2026 |10 | c
48 |M.PAL |43821/2026 |24.06.2026  |ABLAPL/6936/2026 |10 | c |
149 |T.BAG |43834/2026(24.06.2026 |WP(C)/13339/2006 |10 | c
50 |T.BAG 143836/2026(24.06.2026  [WP(C)/13339/2006 [10 | c |
51 |G.SUNDARA [43837/2026|24.06.2026 |[WP(C)/13339/2006 |10 | c |
52 | 1 |43844/202624.06.2026  |CRIMC/1566/2026 |10 U

53 giiigﬁl Dag 43846/2026|24.06.2026  |CONTC/3119/2026 |7 U

54 |G.C.ROUT  [43849/2026(24.06.2026 |ABLAPL/6787/2026 |10 | c
55 |A.K.ROUL  [43862/2026|24.06.2026 |CRLMP/688/2026 |10 | c
56 |K.NAYAK |43863/2026(24.06.2026 |[CRLMP/677/2026 |10 | c
‘57 Do R ANIAN 43864/2026‘24.06.2026 CRLMP/724/2026 ’10 ‘ ‘c ‘
58 |R.SAHOO 143865/202624.06.2026  |CMP/888/2026 0 | c
59 |B.SAMAL 143869/202624.06.2026 |WP(C)/1801/2024 |10 | c |
‘60 ‘éiigsG?UMAR 43870/2026‘24.06.2026 WP (C) /17289/2026 ’7 ‘ ‘U ‘
61 |P. RAY 143872/2026|24.06.2026 |WP(C)/17713/2026 |10 | c |
62 |J.R.NAYAK |43873/2026|24.06.2026 |WP(C)/6649/2014 |10 | c |
63 |C. SAMAL  |43874/2026|24.06.2026 |WP(C)/15877/2026 |10 | c |
64 |P.K.BARIK |43875/2026|24.06.2026 |WP(C)/6649/2014 |10 | c |




65 |A.K.SWAIN |43878/2026|24.06.2026 |WP(C)/15144/2014 |10 | c
66 |P. K. DAS [43880/2026(24.06.2026 |WP(C)/18060/2026 |10 | c |
67 |C. SAMAL  |43883/2026(24.06.2026 |WP(C)/18363/2026 |10 | c
68 |P. RAY 143884/202624.06.2026  |[WP(C)/17711/2026 |10 | c |
69 |P. RAY 143885/2026 24.06.2026  |[WP(C)/17711/2026 |10 | c |
70 |P. RAY 143887/2026|24.06.2026 |[WP(C)/17713/2026 |10 | c |
71 |B.BEHERA  |43889/2026|24.06.2026 |ABLAPL/6952/2026 [10 | c
72 |B.TRIPATHY [43899/2026(24.06.2026 |ABLAPL/6963/2026 |10 | c |
73 |B.TRIPATHY [43902/2026(24.06.2026 |ABLAPL/6964/2026 |10 | c |
74 |L D SAHU  |43903/2026|24.06.2026 |WP(C)/973/2011 |10 | v
75 |B.TRIPATHY [43905/2026(24.06.2026 |ABLAPL/6971/2026 |10 | c |
76 |B.BEHERA  |43906/2026|24.06.2026 |ABLAPL/6958/2026 |10 | c
77 |K HUSSAIN |43907/2026|24.06.2026 |WP(C)/28721/2023 |10 | S
78 |M K NAYAK [43910/2026|24.06.2026 |RFA/68/2009 0 | S
79 |H K PATRA  [43912/2026(24.06.2026 |WP(C)/608/2012 |10 | S
80 |D P DASH  [43913/2026|24.06.2026 |LAA/108/2018 0 | S
81 |B.B.MALLICK|43915/2026|24.06.2026 |CRLA/222/2024 0| c |
82 |0 N .y |43916/2026(24.06.2026 [WE(C)/4578/2009 |10 U

83 |N MALLICK [43917/2026|24.06.2026 |RVWPET/193/2009 |10 | S
84 |8 anreay |43918/2026(24.06.2026  |CRLREV/650/2009 |10 U

85 |P K JENA  [43919/2026|24.06.2026 |ARBP/86/2023 0 | S
86 |J C BARAL [43920/2026|24.06.2026 |WP(C)/24715/2023 |10 | v
87 EHQDANGI 43921/2026(24.06.2026 |CRLMC/1714/2026 |10 U

88 |M NAYAK 143922/2026 |24.06.2026  [BLAPL/2767/2026 |10 | S
189 M NAYAK 143923/202624.06.2026  |CRLMP/682/2026 |10 | v
90 |P K DASH  [43924/2026|24.06.2026 |[WP(C)/16866/2026 |10 | S
91 |s R BARIK |43925/2026|24.06.2026 |[WP(C)/6628/2026 |10 | v
92 |S N MISHRA [43927/2026|24.06.2026 |ABLAPL/7008/2026 |10 | v
93 |B K SWAIN [43928/2026|24.06.2026 |WP(C)/16542/2026 |10 | v
94 |B K SWAIN [43929/2026|24.06.2026 |WP(C)/16544/2026 |10 | v
95 |B K SWAIN [43930/2026|24.06.2026 |WP(C)/16787/2026 |10 | v
96 |B K SWAIN |43931/2026|24.06.2026 |WP(C)/16516/2026 |10 | v
97 |B K SWAIN |43932/2026|24.06.2026 |WP(C)/16511/2026 |10 | v
98 |B K SWAIN |43933/2026|24.06.2026 |WP(C)/16568/2026 |10 | v
99 |B K SWAIN |43934/2026|24.06.2026 |WP(C)/16750/2026 |10 | v
100 B K SWAIN |43935/2026|24.06.2026 |WP(C)/16521/2026 |10 | v
101 [B K SWAIN |43936/2026|24.06.2026 |WP(C)/16514/2026 |10 | v
1102 |C SAHU 143937/2026(24.06.2026  |[EXP/33/2026 0 | v




103 |[P K DASH  [43938/2026|24.06.2026 |RSA/274/2025 0 | o
104 |[S K BISWAL [43939/2026(24.06.2026 |EXP/10/2024 0 | S
A N
‘105‘SAMANTRAY ‘43940/2026‘24.06.2026 CRLREV/10/2025 ‘10 ‘ U ‘
106 |[P K MISHRA [43941/2026(24.06.2026 |BLAPL/4281/2026 |10 | S
107 [P K JENA  [43942/2026|24.06.2026 |ABLAPL/6965/2026 |10 | S
108 [P K JENA  [43943/2026|24.06.2026 |ABLAPL/6794/2026 |10 | S
109 [B S SWAIN [43946/2026|24.06.2026 [WP(C)/2452/2010 |10 | o
1110 |[S. R. SRHOO|43949/2026(24.06.2026 |[WP(C)/18038/2026 |10 | c |
R. C.
111 |l oes 43951/2026 (24.06.2026 WP (C)/18514/2026 |10 c
P. K.
112 |2 umay 43957/2026(24.06.2026 WP (C)/17525/2026 |10 c
P.K.
113 | meay 43960/2026 24.06.2026 WP (C)/17522/2026 |10 c
P.
114 | b ourpay  |43962/2026(24.06.2026 WP (C)/17518/2026 |10 c
P. K.
115 oo 43966/2026 (24.06.2026 WP (C)/16817/2026 |10 c
JYOTI
116 |RANJAN 43968/2026 (24.06.2026  |CMP/924/2026 7 U
NAYAK
A. K.
117 |y 43969/2026 (24.06.2026 |ABLAPL/6472/2026 |7 U
1118 [D RAY 143970/2026 |24.06.2026 |[WP(C)/17258/2026 |10 | S
*
119 [SK SAMIM  [43971/2026|24.06.2026 |WP(C)/982/2003 |7 §M20'3 2:00 g
120 |S.PATTNAIK [43973/2026|24.06.2026 |ABLAPL/6922/2026 |10 | c |
1121 |S.SAHOO |43975/2026 |24.06.2026 |ABLAPL/6924/2026 |10 | c
122 |s. PANDA  [43978/2026|24.06.2026 |[WP(C)/11284/2026 |10 | c
123 |S.K.SARANGI [43979/2026|24.06.2026 |ABLAPL/6913/2026 [10 | c |
R. C.
124 |00 os 43980/2026 (24.06.2026  |WP(C)/18517/2026 |10 c
P.K.
125 |0 mmay 43982/2026 (24.06.2026 WP (C)/17529/2026 |10 c
P.K.
126 |0 mmay 43983/2026 (24.06.2026  |WP(C)/17516/2026 |10 c
127 |S. PATRA  [43984/2026|24.06.2026 |[WP(C)/18354/2026 |10 | c
*
128 |SS PRADHAN [43985/2026|24.06.2026 WP (C)/23880/2019 |10 gééoo,a 41001
129 |N. C. SINHA|43988/2026(24.06.2026 |WP(C)/11387/2026 |10 | c
130 [N. C. SINHA|43991/2026|24.06.2026 |WP(C)/11378/2026 |10 | c
131 |[S K SAMIM |44005/2026|24.06.2026 |CRLMC/1662/2017 |10 | CE
132 | K SAMIM [44006/2026|24.06.2026 |CRLMC/2849/2016 |10 | v




133 [B BEHERA  |44007/2026(24.06.2026 |CRLMC/1582/2022 |10 | v
134 |[s K PARIDA [44008/2026|24.06.2026 |RSA/444/2018 0 | S
135 M R BARIK [44009/2026|24.06.2026 |WP(C)/26888/2013 |10 | S
1136 |[S SAMAL 144010/2026[24.06.2026  |[FAO/509/2014 0 | S
137 M R BARIK |44011/2026(24.06.2026 |WP(C)/23344/2011 |10 | S
138 |[P K BARIK |44012/2026(24.06.2026 |WP(C)/2188/2011 |10 | S
1139 |[S SWAIN 144013/2026 (24.06.2026 |0JC/14605/1997 |10 | v
140 |S MOHARANA [44015/2026(24.06.2026 |FA/16/1968 0 | v
141 |S MOHARANA |44016/2026|24.06.2026 |AHO/37/1975 0 | v
142 R C ROUT  |44017/2026|24.06.2026 |0JC/4278/1997 0 | v
143 |L K NAYAK |44018/2026|24.06.2026 |SA/138/1988 0 | v
144 |L N SAHU  |44019/2026|24.06.2026 |CRA/5/2000 0 | S
145 |D P MISHRA [44020/2026|24.06.2026 |[MACA/1028/2024 |10 | S
146 |J N MOHANTY [44021/2026(24.06.2026 |CRLMC/458/2026 |10 | S
147 |D K NAIK  [44022/2026|24.06.2026 |[WA/827/2025 0 | S
148 |P BEHERA  |44023/2026(24.06.2026 |WP(C)/18623/2026 |10 | S
149 [P K MISHRA [44024/2026(24.06.2026 |ABLAPL/10174/2025 |10 | v
150 [U K PANDA [44025/2026|24.06.2026 |TRP(C)/173/2026 |10 | v
151 |[P K MOHANTY [44026/2026(24.06.2026 |ABLAPL/4097/2026 |10 | S
152 |[P K MOHANTY [44027/2026(24.06.2026 |ABLAPL/5982/2026 |10 | S
153 |M NAYAK 144028/2026 (24.06.2026 |ABLAPL/6777/2026 |10 | S
154 |M NAYAK 144029/2026 (24.06.2026 |ABLAPL/6975/2026 (10 | S
1155 |D DASH 144030/2026 (24.06.2026 |[WP(C)/18220/2026 |10 | S
1156 |D DASH 144031/2026(24.06.2026 |[WP(C)/18225/2026 |10 | S
1157 |[S K SUNDARA [44032/2026(24.06.2026 |CRLREV/259/2026 |10 | S
158 |A SUNDARA [44033/2026(24.06.2026 |ABLAPL/1640/2026 |10 | S
1159 |D DASH 144034/2026(24.06.2026 |[WP(C)/18222/2026 |10 | CH
160 |S P SAMANTA[44035/2026(24.06.2026 |ABLAPL/6990/2026 |10 | S
161 |J P KAR 144036/2026(24.06.2026  [WP(C)/7025/2026 |10 | v
162 |[J P KAR 144037/2026 |24.06.2026  |ABLAPL/7024/2026 |10 | v
163 |P BEURA 144038/2026(24.06.2026  |ABLAPL/6871/2026 |10 | S
164 |P BEURA 144039/2026(24.06.2026  |ABLAPL/6315/2026 |10 | S
1165 |P BEURA 144040/2026 (24.06.2026  |ABLAPL/6409/2026 |10 | S
166 |P BEURA |44041/2026|24.06.2026 |ABLAPL/6469/2026 (10 | S
167 |[P BEURA 144042/2026|24.06.2026 |ABLAPL/6331/2026 |10 | v
168 P BEURA 144043/2026(24.06.2026  |ABLAPL/5362/2026 |10 | CE
1169 |P BEURA 144044/2026(24.06.2026  |ABLAPL/6684/2026 |10 | v
‘170‘56HAPATRA ‘44045/2026‘24.06.2026 WP (C) /15239/2026 ’10 ‘ ‘c ‘

ITotal 11685

N I C (Software Team)







